
17.03.2017                    J - 1                FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

17.03.2017
COURT NO.2  
(DIVISION BENCH-2)
HON'BLE MS. JUSTICE INDIRA BANERJEE
HON'BLE MR. JUSTICE ANIL KUMAR CHAWLA

AT 10.30 A.M.

1. W.P.(C) 6300/2015 M/S RISHABH AGRO INDUSTRIES LTD MURTI MARWAHA
VS UNION OF INDIA AND ORS JASMEET SINGH

VISHAL MAHAJAN
S.S.RAI

    HIGH COURT OF DELHI                            
    16th MARCH,2017                              REGISTRAR (LISTING)


